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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 30th March, 2026

S.0. 1728(E).—In exercise of the power conferred by sub-section (1) of Section 20A of the Railways Act
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for the
execution of The Special Railway Project namely,“Construction of Road Over Bridge in Lieu of Level Crossing (LC)
No. 160 at Km.364/0-1 in between Challavaripalle and Tadipatri stations in Tadipatri Village of Tadipatri Mandal in
Ananthapuramu District” in the State of Andhra Pradesh , hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of Section 20-D of the said Act.

Every such objection, shall be made to the Competent Authority namely Revenue Divisional Officer,
Ananthapuramu in writing and shall be set out the grounds there of and the Competent Authority and Revenue
Divisional Officer, Ananthapuramu shall give the objector an opportunity of being heard, either in person or by legal
practitioner and may. after hearing all such objections and after making such further enquiry, if any as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub section (2) of section 20-D of the said act shall be
final.

The land plans and other details of the land under this notification are available and can be inspected by the
interested persons at the aforesaid office of the Competent Authority.

SCHEDULE
Description of Lands in Acquisition: Construction of Road Over Bridge in Lieu of Level Crossing (LC) No.

160 at Km.364/0-1in between Challavaripalle and Tadipatri stations in Tadipatri Village of Tadipatri Mandal
in Ananthapuramu District in the State of Andhra Pradesh.

- | & Name of the Pattadhar - Boundaries
g 5| E as per g = 2
SL. = = S 2 . £CS 3 o
No ~ = 5 WeblandAdangal/ Name of the Enjoyer ST s
= E =8 Encumbrance S E 1 North South East West E
° | z : certificate = ~
N.Narayanamma W/o N.Narayanamma W/o KURNOO
m I Raja Gopal Reddy, Raja Gopal Reddy, LLAY SY NO
1 + i‘; 1.12 | Akkala Ujjwal, Akkala Ujjwal, 1.12 ROAD SY NO 705 ouT 704-A
2 5 Akkala Subba Rayudu, Akkala Subba Rayudu, SYNO 710,
Golla Narendra Golla Narendra 708
Buchi Reddy Siva Sankar | Buchi Reddy Siva
Reddy Sankar Reddy Sy no 704 Land 30 feet Road plot 24 plot 21
Badu Chennaiah Gari Badu Chennaiah Gari
Sy no 704 Land 30 feet Road plot 25 plot 23
Papi Reddy Papi Reddy
Madakam Lalithamma Madakam Lalithamma Sy no 704 Land 30 feet Road plot 26 plot 24
Katasani Lakshmi devi Katasani Lakshmi devi Sy no 704 Land 30 feet Road plot 27 plot 25
a Kolimi Ismail Kolimi Ismail Sy no 704 Land 30 feet Road plot 28 plot 28
w
f=1
; Shaik Shabeena Ashraf Shaik Shabeena Ashraf 30 feet Road plot 99 plot 62 plot 60
ﬁ ~ Rachupali Shalini Rachupali Shalini 30 feet Road plot 97 plot 60 plot 58
2 e | < | 167 1.67
= 2 C .Chinna Rangamma C .Chinna Rangamma 30 feet Road plot 98 plot 61 plot 59
T o~
§ L.Bhagirathi L.Bhagirathi 30 feet Road plot 98 plot 98 plot 98
i Tinakara Masthan Tinakara Masthan plot 59 30 feet Road plot 98 plot 96
(=}
=
Malupeddu Lakshmi Malupeddu Lakshmi
Rangaiah Rangaiah 30 feet Road plot 100 plot 63 plot 61
Kammara Chandra Kammara Chandra plot
Sekhar Sekhar plot 64 30 feet Road plot 103 101
Kammara Chandra Kammara Chandra plot
Sekhar sekhar plot 63 30 feet Road plot 102 100
Abdullapuram Abdullapuram plot 60, 61&62 30 feet Road plot 101 plot 97
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Mangala Mangala
Malleswarudu Malleswarudu
Gandi Kota Balaiah Gandi Kota Balaiah 30 feet Road plot 102 plot 65 plot 63
. . 20 feet
Shaik Shaheen Shaik Shaheen plot 54 plot 56 plot 62 Road
. . 20 feet
Kuntumalla Kondaiah Kuntumalla Kondaiah plot 53 plot 55 plot 63 Road
Yarrapeeramma Yarrapeeramma
plot 107 plot 105 2;{) fegt plot 93
Khajasaheb Khajasaheb oa
. . 20 feet
Shaik Abdul Rehaman Shaik Abdul Rehaman plot 103 plot 100 Road plot 97
. . . . . . 20 feet
Midde Shiva Parvathi Midde Shiva Parvathi plot 97 30 feet Road plot 99 Road
20 feet
Borayala Yasmeen Borayala Yasmeen plot 93 plot 95 plot 105 Road
Subbaratna Subbaratna plot 106 plot 104 2§0faedet plot 94
Usolla Sujatha Usolla Sujatha plot 63 plot 61 212:;? plot 55
. . . . . . 20 feet
Midde Shiva Parvathi Midde Shiva Parvathi plot 95 plot 97 plot 103 Road
Rachamallu Lakshmi Rachamallu Lakshmi
devi, R.Bharavakonda devi, R.Bharavakonda
Reddy, R. Reddy, R. 20 feet
Veera Nagendra Prasad Veera Nagendra Prasad plot 65 plot 63 Road plot 33
Reddy, B.Vara Lakshmi Reddy, B.Vara Lakshmi
Devi, V.Sucharitha Devi, V.Sucharitha
Mitaighar Jakeer Mitaighar Jakeer 20 feet
plot 55 plot 57&58 plot 61 Road
Basha Basha oa
. . . . . . 20 feet
Midde Shiva Parvathi Midde Shiva Parvathi plot 96 plot 98, 99 plot 102 Road
) Kanula G Kanula G
A anula Gouse anula Gouse
E = plot 64 plot 61 2}2 fegt 5}:}525
3 < | & | 121 | Mohiddin Mohiddin 121 oa
= S
g | = . Gandikota
ol
S gagglkom plot 104 plot 102 2}2 fegt plot 96
R ubbamma Subbamma 03
- - 20 feet
Ebbili Basava Kumar Ebbili Basava Kumar plot 62 plot 59 Road plot 56
Bingi Venkatesh Bingi Venkatesh plot 56 30 feet Road plot 59 plot 57
Mediyam Lakshmi Devi Mediyam Lakshmi Devi plot 61 30 feet Road plot 560 plot 58
Gande Gande
plot 61 30 feet Road 2;2 fejt plot 61
Venkataramanaiah Venkataramanaiah oa
Bhimanapalli Bhimanapalli
plot 66 plot 64 2}2 fegt plot 52
Venkataramanappa Venkataramanappa 03
Kummetha
Kummetha
Ramadevi, K. Geetha, 20 feet
Ramadevi, K. Geetha, K.Amrutha, plot 91 plot 93 plot 107 Road
K.Amrutha, K. Swetha
K. Swetha
. . 20 feet
Bandagisa Faheem Bandagisa Faheem plot 106 plot 108 Road plot 92
Chinnasetty Chinnasetty
plot 84 plot 86 plot 114 2[({’ fegt
Venkateswarulu Venkateswarulu oa
Arava Anitha Arava Anitha plot 109 plot 107 2}(2)0f;:§t plot 91
Galli Alivela Galli Alivela
plot 118 plot 116 20feet g
Road
Mangamma Mangamma
Guduru Guduru
plot 114 plot 112 ZRO fegt plot 86
Narayanaswamy Narayanaswamy oa
Dudekula Rasool Bee Dudekula Rasool Bee plot 90 plot 92 plot 108 20 feet
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Road
Sanagala Prasad Sanagala Prasad plot 119 plot 116 zgofgt plot 81
20 feet plot
Dhannada Babajan Dhannada Babajan 10 feet Road plot 118 Road 79-A,
© 79&80
Bodeddula Bodeddula
plot 88 25 feet Road plot 110 212 fedet
Suryanarayana Reddy Suryanarayana Reddy oa
Bodeddula Bodeddula
plot 92 plot 94 plot 106 2;2 fegt
Suryanarayana Reddy Suryanarayana Reddy oa
Pasupuleti Pasupuleti
plot 112 plot 110 2;{) fegt plot 88
Ramanaiah Ramanaiah 0a
Mitaighar o ) 20 feet
Mitaighar Vali Basha plot 111 25 feet Road Road plot 89
Vali Basha 0a
Badiginchala Badiginchala plot
plot 123 20 feet Road plot 141 142
Mallikarjuna Mallikarjuna half
plot
Begam Begam plot 123 20 feet Road plot 141 143
Ragipindi Ragipindi
plot 144 20 feet Road plot 166 2}2 fegt
Suryanarayana Reddy Suryanarayana Reddy oa
20 feet
Kuppam Subbarayudu Kuppam Subbarayudu 20 feet Road plot 167 plot 145 Road
20 feet
Mannem Subba Rayudu Mannem Subba Rayudu plot 113 plot 111 Road plot 87
Buchamma Gari Buchamma Gari
20 feet
25 feet Road plot 91 plot 101 Road
Suryanarayana REDDY Suryanarayana REDDY
Buchamma Gari Buchamma Gari
20 feet
25 feet Road plot 108 Road plot 90
Suryanarayana REDDY Suryanarayana REDDY
Kanula Gouse Kanula Gouse 20 feet
plot 122 20 feet Road plot 142 Roaej
Mohiddin Mohiddin
Musala Reddy Venkata Musala Reddy Venkata 20 feet
Chandra Mouli Reddy Chandra Mouli Reddy 20 feet Road plot 143&142 plot 124 Road
. o . - 20 feet
Bandari Mallikarjuna Bandari Mallikarjuna plot 115 plot 113 Road plot 85
Manchiraju VenuGopal, Manchiraju VenuGopal, plot
Karanam Haidavi Karanam Haidavi plot 145 20 feet Road plot 165 167
Mehathar Mohammad Mehathar Mohammad 20 feet
IgbalBasha IgbalBasha plot 82 plot 84 plot 116 Road
Garesham Chandra Sekar | Garesham Chandra lot 117 lot 114 20 feet plot
Reddy Sekar Reddy p p Road 83&84
Betham Betham ot
20 feet Road plot 145 plot 146 1; 4‘1
Ramanjanamma Ramanjanamma
MadaBhushi MadaBhushi 20 feet
plot 87 plot 89 plot 111 ROZ‘S
VenkataCharyulu VenkataCharyulu
SiddaVatam SiddaVatam 20 feet
plot 83 plot 85 plot 115 Rogg
Sudhakar Reddy Sudhakar Reddy
K.Ramesh Reddy s/o K.Ramesh Reddy s/o
Ranga Reddy, Dabbara Ranga Reddy, Dabbara
a a Vijay Baskhar Naidu, Vijay Baskhar Naidu, Railway line Sy Sy no
i o
4 § % 0.3 | Thammineni Thammineni 0.3 no 1066-1 Sy no 1067 Sy no 1068 1065-C
= S
AnuRadha AnuRadha
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Subhashini w/o Suresha Subhashini w/o Suresha
Reddy, Dabbara Vijay Reddy, Dabbara Vijay
N a Baskhar Naidu, Baskhar Naidu, Sy no
) a . -
< '\é 0.73 | Thammineni Thammineni 0.73 sy no 1066-2 Sy no 1071-A Sy no 1068 1065-C
S
= S
AnuRadha AnuRadha
K.Ramesh Reddy s/o K.Ramesh Reddy s/o
Ranga Reddy, Ranga Reddy,
K.Ramanjinamma W/o K.Ramanjinamma W/o
< < K.Ranga Reddy, Dabbara | K.Ranga Reddy, Sy no 1071- Sy no
= .-:' 0.09 Vijay Baskhar Naidu, Dabbara Vijay Baskhar 0.09 Sy no 1067 A2 Sy no 1070 1065-C
2 = Thammineni Naidu, Thammineni
AnuRadha AnuRadha
. . . . . . 30 feet
Devi Reddy Siva Jyothi Devi Reddy Siva Jyothi 30 feet Road plot 27 plot 33 Road
Nitturu Nitturu
plot 31 30 feet Road 3;2::? plot 29
Nagendra Nagendra
o8
o n .
5 1 Q 1.38 | Kesam Reddy Lakshmi Kesam Reddy Lakshmi 1.38 30 feet
§ § Chandra Reddy Chandra Reddy plot 31 30 feet Road Road plot 19
30 feet
Puppala Thulasamma Puppala Thulasamma Other plots 30 feet Road Road plot 10
30 feet
Puppala Thulasamma Puppala Thulasamma 30 feet Road plot 24 Road plot 18
TOTAL 6.50 TOTAL 6.50
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